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National Seminar on autonomy for
Doordarshan

973. SHRI K. V. THANGKA-
BALU: Will the Minister of IN-
FORMATION AND BROAD-
CASTING be pleaced to state:

(2) whether it i a fact that a
National Seminar on autonomy for
Doordarshan was held in February,
1990 to coincide with Lnternztional
Docuimentary Film Festival and;

(0 if so, what are the main

features of the discuscions hcld ard
what is the outcome?

THE MINISTER OF INFOR-

MATION AND BROADCAS-
TING AND PARLIAMEN-
TARY AFFAIRS (SHRI P.

UPENDRA): {2) and (b) The In-
ternotional  Documentary Film
Festival was held at Bombay during
1--7 March, 1990 and not in Febru-
ary, 1990. A seminar on Prasar
Bharati Bill was conducted at
Bombay on 2nd March, 1990 under
the anspices of Indian Documen-
tary Procedure Assoiation.  Their
recommendations are yet to be
reccived by the Government, As
and when they are receiced, they
would bu considered alongwith all
other suggestions received on, the
Prasar Bharati Bill.
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to Questions 66

Inclusion of Nepali language in
Eighth Schedule of Constitution

974. SHRI RATNA BAHA-
DUR RAI : Will the Minister
of HOME AFFAIRS be pleased
to state:

(a) whether Government have
received  any petition/memoran -
dum regarding the Constitutional
recognition of Nepali language from
any quarter; and

(b) if so, what is the stand of
Government in respect of the de-
mand of inclusion of Nepali
Language in the Elghth Schedule of
the Constitution ?

THE MINISTER OF HOME
AFFAIRS (SHRI MUFTI MOH-
AMMED SAYED): () Yes, Sir.

(b) The  concistent stapd of
the Government is that inglusion
of more Ianguages in the Eighth
Schedule would create other re-
percussions and reactions. How-
ever, it is the endeavour of the Go-
vernment to develop the literary
and Cultural heritage of all langua-
ges irrespective of their inclusion in
the Eightb Schedule. At presnt
there is no change in the policy,

Transport facilities to
handicapped persons

975. SHRI VITHALRAQ
MADHAVRAOQO JADHAV: Will
the Minister of SURFACE
TRANSPORT be pleased to
state:

(a) what are the facilities in
regard to transport and other con-
cessions provided to handicapped
persons by the D.T.C. and other
State Roadways; and

(b) what is the procedure by
which they can avail of such faci-
lities?



